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about four years to complete from the date 
they are taken up, subject to availability of 
adequate funds. 

Amount spent in renovation o[ Guest 
House by Calcutta Port Trust 

5066. SHRI R.L. BHATIA : Will the 
Minister of SHIPPJNG AND TRANS-
PORT be pleased lo state : 

(a) whether his attention has been drawn 
to the news item captioned 'Guest House 
cost 27 Jakhs', appeari ng in the 'Hindustan 
Times', New Delhi dated 3 Augu!:>t, 1983 ; 

(b) if so, the circumstunc s under which 
the Calcutta Port Trust has allegedly spent 
Rs. 27 lakhs to renovate its guest house, 
which is owned by somebody else ; and 

(c) whether responsibility has been fixed 
for lapses, if any ? 

THE MINISTER OF STATE JN THE 
MJNISTR Y OF SHIPPING AND TRANS-
PORT (SHRI Z.R. ANSARI ) : (a) The 
Ministry is aware of the news item. 

(b) The building in which the guest house 
is located has been under the Port's posses-
sion s ince 1948 on monthly hire basis and on 
lea . e from the State GO\ernment since . 969. 
A proposa l to transfe r the building to the 
Port Trust is under active con ideration and 
the Government of West Bengal is under-
stood to have agreed to the proposa l in 
principle. A the Building was in a bad 
state of disrepair for which criticism ame 
from several quarter , the need to renovate 
is was felt for quite some time. The need 
was felt to expand the scope f work inclu-
ding construction of add itiona l rooms parti-
cularly ia vi w of increased vi its by Officers 
of other ports /Government Officers etc. and 
the port's deci io n to hold its official functi-
ons, conferences etc. for which, otherwise, 
hiring of very costly hotel accommodation 
would have be n rn:ces ary . Hence the work 
of renovation and expa nsion of the port 
Guest House was completed within an 
estimated cost of about Rs. 25.00 Lakbs. 
The Guest House has been used a good 
number of times since renovation for such 
purposes. 

(c) The question of fixing responsibility 
docs not arise as there has been no lapse in 
this case. 
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Construction of Nhava Sbcva Port 

5068. SHRI MOHAN LAL PATEL: 
Will the Minister of SHIPPING AND 
TRANSPORT be pl ased to state : 

(a) wheth r the construction work of 
Nhava Sheva Port has been started ; and 

(b) the name of the company which has 
been awarded the contract uf constructing 
the port ? 

THE MINISTER OF STATE JN THE 
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z.R. ANSARJJ : (a) Not yet. 

(b) Does not arise. 

News Item Captioned Overworked 
Dehumanised Doctors 

.5069. SHRI SANAT KUMAR MAN· 




